
Court-II 
 

Before the Appellate Tribunal for Electricity 
(Appellate Jurisdiction) 

 

 
Appeal No. 241 of 2014 

 Present   : Hon’ble Mr. Justice Surendra Kumar, Judicial Member  

Dated : 12th January, 2015 

Hon’ble Mr. T. Munikrishnaiah, Technical Member 
 

 

 
In the matter of:  

M/s Classic Citi Investments Pvt. Ltd.          …. Appellant(s) 
Versus 
Maharashtra Electricity Regulatory Commission & Anr.   …. Respondent(s) 
 
Counsel for the Appellant (s)  : Mr. Anand K. Ganesan 

      
Counsel for the Respondent (s)  : Ms. Deepa Chawan 
       a/w Mr. Niran Shah and  

Mr. Ravindrachile for Resp. No.2  
     

 
ORDER 

 The rejoinder on behalf of the appellant has been filed and thus the pleadings are 
complete. 
 
 Post the appeal for hearing on 
 

18th February, 2015. 

 
 
( T. Munikrishnaiah )             ( Justice Surendra Kumar )           
 Technical Member                                  Judicial Member 
 
 
sh/jp 


